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CENTllAL JlOAD RF.SERVE FUND 
617. Shrl Bheekha BIia!: Will the 

Minister of Transport be pleased to 
atate: 

(a) the amount, I f  any, so far Jrant
ed to the State of Rajasthan from the 
Central Road Reserve Fund for the 
development of roads; and 

(b) If not, whether the c�iral Gov
ernment received any representation 
from the State Government for a!lot
tlng any amount? 

Tbe Deputy Mlalster of Railways 
and Transport (Shrl Ala�san): (a) 
Grants anre1at1ng Rs. 2.85 laklu have 
been 1anctloned and further ,rant• a1-
ll'e1.1ating Rs. 10.50 lakhs offered to the 

State Government. 
(b) Does not arlae. 

UDAIPUJl•HIMMAT NAOAR RAILWAY 
Lnn: 

881. Slut Bbeekba Bhat: Will the 
Mlni1ter of RaUwan be pleased to 
1tate: 

<a) whether there is a proposal to 
connect Udalpur to Hlmmat Nagar or 
Talod by constructln1 a new railway 
line: 

(b) whether any �presentation has 
been received in this connection: and 

(cl If so, the time by which the pro
posal will materialise? 

Tb" Deputy Miu� of Ratlwa:,'8 
an4 Tran-,,ort (Sbrt A)asesan): (a) 
and (b). The reply is In the affirmative·. 

Cc) The project has still to be con
aldered by the Central Board of Trans
port. It Is, therefore, too earlv to MY 
If And when the ..,proposal will mate
rlallae. 

TICKETLESS TRAVELLING 

,l 819. lhrl B. Inut: (a) Will the 
Minister of aau-n be pleaaed to 
state whether tlcketleas travelling la 
on �e lncreue or decreaae on the 
Rallwaysf 

(b) What '8 the estimated loss on 
account· nt these oas1en1tera In the 
year, 1950-51 and 1951-52? 

(c) Whpt Is the amount realized as 
fin" from t.he�11 trAvellera In the :,ears 
191I0-51 and l95l-S2T 

� Deuub' Mlnkter of llafhrays 
and Trau)IOl'1 (Sbrl Ala,e111111): (a) 

'(\ ', 

There has been an Increase In the de
tectecl number of ticketless travellers 
owln,:: to more intensive measures 
adopted to check ticketless travel. 

(b) It is noi posaible to make an ac
curate estimate of the loss to the In· 
dlan RaJlways on account of tlcketleu 
travelling. On a rough appraisal of 
the porutloQ. this m;ay, however, be 
placed at anythln1 between 2 Jo 3 
croree per year. However the Kunzru 
Committe� estimated the loss to be. 8 
crores a year. 

(c) The amount realised as fine from 
the tlcketless travellers In the :,ears 
1950-51 and 1951-52 l:a Rs. 9,S2;231 and 
Rs. 8,58,653 respectively. 

FORF.ST LAND ·(• 
690. Shrl M. llllamuddlll: Will · ·  the 

Minister of Pood a11d Agrte11Hure �e 
pleased to state: ·• 

(a) the acrealle under forest in each 
St.ate of the Indian Union; 

(b) the ocre llle of l"orest land cone 
verted Into agricultural land in ear.h 
of these States since 1947; 

Ir.) tbe ar.rea;e 'lf waste land in each 
State: 9nd 

(d) the acreaJ:'e of such land re
claimed since I 94 7 Ir, ear.h State! 

Tbe Mlnl�ter of Food r11d Anieul
ture (Shrl Jl[Jdwall: (a), (c) and (d). 
Three statements ,riving the available 
Information are plac«I on the Table 
of the ff'lus!'. · {See Appendix VI!, 
anl)exure No. 35.] 

(bl Required Information ia not 
readily available. It Is beln,r colleeted 
from th!' State Governments. 

WtREl,F.88 STATION AT UTTAR KASH! 

691. Shrl Bhaltta Darshan: Will the 
Minister of Communications be pleas
ed t'l sbte: 

; a> whether the wireless station at 
Uttar Kashi In Uttar Pradesh hos ·been 
closed down: and 

(b) If so. what alternative arran.11<'· 
ments h1ve been made for caterlnir to 
the needs of the neople. of that area! 

Thfl �"nty Minister of Colftmnnl
catloa1 (Shrl R.aJ Bahadur): (a) Yes. 

(b) The position o:f telegraph tr:.lllc 
does not iustlf\' any J)ermanent ar
ranll! .. ment. bnt the ouest.lnn of ha..tn,i 
a SMsonal wireless ot!lce Is beln.c exa- • 
mined. --

Written An.1Wer1 
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